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Rebabilitation of Ex-Mise Rebels

1300. DR. R. ROTHUAMA: Will
the Minister of HOME AFFAIRE be
pleased to state:

(a) the total Central Rehabilitation
Grants so far sanctioned for ex-Mizo
underground personnel who have sur-
rendered or otherwise come overground
consequent upon President’s ambnesty
for pardon and the number of ex-
underground personnel so far reha-
bilitated under thig scheme; and

(b) the line of action Central Gov-
ernment proposes to take to deal with
many of the Mizo Political prisoners
in different jails in Mizoram and out-
side who were arrested before and
during emergency under IP.C. 1217

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL):
(a) A sum of Rs. 19288 lakhs was
sanctioned in October 1977 for the
purpose of rehabilitation of the ex-
underground in Mizoram for the years

*77-78 and 1978-70. The schemes in

~gard are under implementation.

~e at present no political

oy jeil either in Mizo-

46, Those who were ar-

: Section 121 LP.C. belong-
underground Mizo National
«d are charged with specific

.
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Allocation for development of M.P.

1201. SHRI NARENDRA SINGH:
Will the Minister of PLANNING be
pleased to state:

(a) total allocation of funds for the
development of backward areas to the
State of Madhya Pradesh upto ¢ ate;

(b) whether the allocation of funds
to the State was much less keeping in
view the backwardness of the State
compared to other States; and

(c) if so. the percentage of alloca-
thon compared fo Yhe otter States and
steps proposed to be taken to i:crease
the plan allocation in the next Plan?

THE PRIME MINISTER (SHRI MO-
RARJI DESAI): (a) to (c). The
major allocations for the development
of backward arcas are provided by the
State Governments themselves  The
Central Government supplements the
efforts of the State Government
through specially assisted Central
Schemes. Details of allocations of
Central funds under these schemes to
Madhya Pradesh, total, allocation to
all States and the State’s allocation as
percentage to the all India location are
given in the encloseq statement.

It would be seen that the allocation
of funds to these programmes in Ma-
dhya Pradesh is substantial ang in
keeping with its size and the extent of
backwardness.

Statement
(Rs. Crores)
L?u;i;y d the Fifth Plan
Central Schemes. adhya o %
Pradesh .
Tribal Sub-Plan , - . . . . . 50" 57 19000 26
Tribal Development Agency . . . . . . 355 12:00 30
Dmught‘P_rone Aren?rogrm , ” . . . 12° 40 161+ 40 ]
Tavestment suua,- S o m w @
Transport Subsidy } Ny
@Funda are not allotted to the Sma for the selected districts/ G 1 finance i®

d'femed by the all-India term-lending financial institutions to mmpffﬂ'urs for setting up industries/
| exp of existi

Similarly, i idy
the Centre.

) he industriall:
g g unifs in ll:‘;,c ,“'",,,m{mm.ﬂmud for the purpose is reimbursed by

backwaru districts selected fur the puipose,





